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‘Act No. XIlII of 1948

[PASSED BY 1HE DOMINION LEGISLATURE]
An Act to amend .the Ra,llways (Transport of Goods) Act, 1947.

(Received the assent of the Gquernor-General on the 25th March)
. 48)

A HEREAS it is expedient to smend the Railways (Transport of Goods)
Aet 1947 (X11 of 1947, -for the jurposes hereinafter appear;ng, ‘

It is hereby ‘enadted as follows
1. Short title.—This Act may be galled the Railways (Transport -of Goods)'
(Amendmeny) Act, 1948, . - .
2. Amendr: mt of section 1, Act XII of 1947.—In sub-section (3) of section 1 of
t"e Railways (Transport of Goods) Act,j1947 (hereinafter referred to as the said Act),
£ or the words “ for one yer only ” the words “ up to the 26th day of Maxgh, 1949 *
shall . be substituted.
8. Amendment of section 2, Act of 1947.—In sub-section (2) of section 2
of;the said Act, for the words beginnirfg with ‘‘ the Central Government  and ehding
with “ a Chief Commissioner ” the foll wing words shall be substituted, namely :—

““ the Central Government or any person authorised in writing in this behalf
by that Government or with rcspéut to items 10 and 17 of the Schedule by a
Provincial Government.or by & Chief Commissioner ‘or by the Government-

of an Indian State”. ¥ :
" 4. Amendment of section 3, Act XTI of 1947.—Tn clause () of Section 3 of the
siid Act,— { & . i
(w) after the word prefe?f;encev”, the following words shall be inserted,
namely :—

“ subject to such W’ch n quotas as the Central Government or the
persoi 80 authomsed y fix,” :
(b). after the word ““ or ”’ ccurrmg at the end, the follo: ving Word.s shall be
added, namely :— .
“ if the Clentral Government or the officer so authorised deems it
necessary for reasons of iirgent public interest so fo. do. of any goods or
- category of gcods not so ppecified, or”.

5. Substisution of new Schqdule for the Schedule to Act XII of 1947 —For the -
gocheduls 6o the said Ast the follfwing 8 hoduls shall be Sllb‘tr)t}ifﬂl namely -— .

<4THE SCHEDULE.
/ (See section 3.

1

Seral ) : Jonditions for
No. - Descriptipn of goods specla‘btr&nsporb
facilities or pre-
1 ; f@gnce
[ SN . m——
. . 7
1. Cattle food and cattle fiodder . . . . . , Nil.
9. ' Goal and coke (other than Rnlwf\y) wlien” de\pat(,l‘od from .
collieries - . . . .. . wil.
3. Cotbton, silk and “ooll n pmuegood blmkct« twist yarn
. s 1(1 cotton waste )i. e cownmmd {rom nul]\ or by mdll
agents, . - . . . . . < R - Nil,
. 1
4. Fwmpty containers {‘orf food, petroleum and other industrial
products . B . . . . . ) . NI
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' Horial \ . Gmdnﬁons forrt
. - Pescription of goods ecial transpo:
' Fo. v . i 8 ?) itities or pro«
’ \, : ) forenoe’
;‘ . Y
5. Firewood and o;ha.rcoal . . B - . SNil*
6. Foodstuffs mcludmg fish and other perishables tinned, o
’ canned, bottled, processed or packed including al grains
and. pulses, yheat. products and flour of other grains
and pulses, ghee, butter, cooking fatd and.edible vege-
s table oils, salt (other than hxde ‘salt), sugar, gur and
jaggery]. v, . . ' . i Nil,
7. Livestock, Nil.
- 8, Miterials and stores of the Posts and Telegraphs Departmenﬁ Ni_l.
: "9, Mbodiaal stores, hospijtal equipment and pharmaceutical gooda Nil,
2 10. Military or polrce stpres and equipment . . . . ‘When transport is

sponsored.

When consigned by
oil epmpanies and
importers of pet-
roleum produow

12. Plant, materials a,nd stores for majnfenance and construc-
tion of buildings and roads, and for industrial and a
oultural development projects, jncluding the “Grow-
More-Food" - campalgn, waterworks, lmgatwn, hydro-
electric and sewage disposal schemes . Nil.
13. Planb, stores, raw matérials for and ﬁmshod producf,s of tho
- followmg major mdustrxes. e i,
Cemerit. : :
_. Chemiocala. :
** CoNieries.”
_ Distilleries, .
" Peortiliser factories.
Iron and stee].
Fute. ;
Mateh factories,
- - Non-ferrous amd a,lloy fa.otorxes.
o ‘Paper. ' . .

Rice and four mxll;. ' - .

Sugar. ’ .

Textile ginning and pressing mills.

Veégetable ghee (V én,aspatx) and vegetable oil,

14, Plant stores and raw ma‘temals for and ﬁmshed ptoducts of the
i - following important industries :— . N . Nil,

11, P8troleum and all pg(;roleum products

- Bobbin factories,
y Bone mifs, bl -
- Oigavotte, cigar anditobacco factorien, )

Electrical industriesiand electrioity supply rmdertakmos.
- . Glass and ceramic fgotories,
: : Mining industry.

Oilos>mpanies. ¢

Ordnancs factories,

Paint and varwish fmﬁories.

inting, stationery 4nd newsprint,

Refractory brick factories,

Rubber factori oe,

Soap factories,

other emernmwv

.Starch fantones 3 ’
Taaneries an: Heafhex‘ boot and sh;on f&ctouea. N
Tea gardens. ) . o
-43. Rnlway coal, matenal stureq and eumpmenL . L K,
16. Raw cotion, Wool and =ik . Nit,.
i7. bores m"hdirr' radinel ntrorr_aﬁs _for rehefxu \x:uc«:a_ of i

.

« When f["’i“101t~ iz
sponsared, !

18, Wagonsrequired for the dircek
s in the povt eres, . . \ . . . . . . Nil. ¥
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